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Government of India 
Minis try of Finance 

(Department of Revenue) 

New 

NOTIFICATION 

1998 

S .O. (El Whereas by notification number! S.O.S44{=:) dated the 17th 
Oc t ober, 19 95 issued under s ub-section (1) read with clause (b) 0':: the 
Explanation to section 3 5AC of the I ncome-tax Act . 1961 ( 43 of 1 96 1) . t he 
Central Government had specified a t serial number 8" Equipments and furnishing 
of Dr . S . R . K. Malik Memorial Eye Hospi tal at Mukhamilpur Vil:age, De lhi c :: MMR 

Research and Eye Care Foundation, 8-15, Swasthya Vihar , Del h i as an e l i~ible 

project or scheme f o r a period of three years beginning with asses~ment 

year 1996-97; 

AND WHEREAS the s aid project or scheme is liki:!ly to extend beyond ~hree 
years; 

AND WHEREAS t. h e Nat ional committee, being ' satisfied that the said 
project or s cheme i s be ing executed properly , made a furth gr recommendation 
under sub-rule ( 5) of r ule 11M of the Income -tax Rules, 19 5 2 f or spe ci =yi ng 
the s aid proj e ct o r scheme for a f urther period of t hree yea=s; 

NOW, THEREFORE , the Cent r al Go vernment. ir~ exerc ise of the pcwers 
confer r ed by sub-se c tion (1) read with cl aus e (b ) o f t t.e Expl anatiGn to 
sec tio n 3 5AC o f the I ncome ·tax Act, 1961 (43 of 196 1 ), hereby specifie3 the 
sche me or proj ect o f Equipme nt s and furni shing of Dr. S. R. :?:. Malik Merr,orial 
Eye Hospital at Delhi o f MMR Research and Eye Care Foundation , 8 - 15, Swa 3 thya 
Vihar, De lhi, at the estimated cos t of rupees one hundred forty e ight ~akhs 

eighty nine thousand only as an eligible project or sche~e fo r a f~=ther 

period of three a s s~ssment years commenci'!-9 from a ssessment :.·ear 1999-200). 

No. I ",:)S-S-
F.No. NC-9/9a 

~\\J\ 
V.le. SEHGAL 

Ceputy Secretary to the Government of India 
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